GOVERNMENT OF INDIA

FRH WRFRES &, 3fiey 3R aINR R
Office of The Controller General

e | st | =R bR
e agmts [ e

ST Patents, Designs & Trade Marks
INTELLECTUAL PROPERTY R

INDIA Ministry of Commerce & Industry

Patents / Designs / Trade Marks de m‘h dﬁ Sdﬁﬁa? YR ﬁ'ﬂT"l

Geographical Indications / Copyright
RGNIIPM :
Department for Promotion of Industry and Internal Trade

g duar wa=
BOUDDHIK SAMPADA BHAWAN
U U9 A€/ S M Road

gerq R / Antop Hil

9 / Mumbai - 400 037, ¥IR€ / India
AT/ Tel  :022-24132735
g /Fax 102224123322

-3 / E-Madl : cgoffice-mh@nic.in
TR / Website: www.ipindia.nic.in

I&1/No. : CGPDTM-16012/3/2024-CGOFFICE/Z 4 2__

OFFICE ORDER

featep/Date: 22.10.2024

In partial modification of Office Order No. CGPDTM-11018(11)/2/2021-CGPO/21
dated 03.11.2021, Shri Ram Shiv Deepak, Assistant Controller of Patents and Designs is
hereby appointed as GPM Section In-charge in Patent Office, Mumbai with immediate effect

until further order.

2 He will handle the work of GPM Section in Patent Office, Mumbai in full time. The officer

will report to the Head of Office, Patent Office, Mumbai.

3. This issues with the approval of the Controller General of Patents, Designs & Trade Marks.

To:

Yo,

(Hemant Sadashiv Borale)

Director

i. Shri Ram Shiv Deepak, Assistant Controller of Patents and Designs, Patent Office,

Mumbal.

Copy to:

i. Head of Office, Patent Office, Mumbai

ii. IT Section — for uploading on the official website.
iii. Office Order File.

iv. Guard File.

v. Hindi Version follows.



